IN THE NATIONAL COMPANY LAW TRIBUNAL : NEW DELHI

COURT-III
CP-370/ND/2017

In the matter of
Mr. Sunil Gupta & Anr. .. PETITIONER

Vs.
Ashoka Rolls Manufacturers (P) Ltd .. RESPONDENT
SECTION :
Under Section 241/242

Order delivered on 21.12.2017

Coram :
R. VARADHARAJAN,
Hon’ble Member (Judicial)
For the Petitioner /applicant : Mr. Rakesh Kumar, Advocate

For the Respondent/Corporate Debtor : Dr. MK Pandey, Advocate

ORDER

As in C.P. 398/ND/2017.
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